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R.\0 BIRENDRA SIN H The 
committee on oos has been set p 
speciically ith the prpo e that the 
lion, meml̂er has mentioned. They 
are looin into tlie conditions o the 
oos b11 over the contry. I aree 
ith the hon. member that the condi
tions prevailin a present in or 
oos are îiot ideal. V̂e are tryin 
to improve them.
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 ̂ ŝrr̂   rT 

iTt T̂,  t , 

1B  ̂ ^

T̂ 1̂ 1

SHRI AMIL R RAHMAN In 
my State o Bihar, near the airport, 
jst abot TOO to 12 metres a ay 
there is. a ooloical par here 
vltres are lyin, hich may be 
haardos to the lihts tain o 
to ards Calctta, Delhi or any here 
else. hat action do the nDvern- 
ment propose to tae to prevent 
sch calamities hich may occr de 
to the lyin o vltres  Do overn

ment tliin that it is not sae to eep 
the ooloical pars there and do 
they propose to shit it to any other 
sitable place

RAO BIRENDRA SIN H I do
not thin location o ooloical 
pars near aerodromes poses any 
special daner. Bt i the bon. 
member ants to no bat steps 
are bein taen to eep the sies 
clear over the airports, he shold 
address the estion to the Civil 
Aviation Ministry. Interrptions).

SHRI K. LAKKAPPA   All
sections o the Ho^̂e incldin the 
hon. Minister and the Prime Minister 
have expressed reat concern abot 
the maintenance o oos and the 
deterioration o conditions prevail
in in ooloical pars. Thereore, 
I old Hie to no hat  pecial 
elorts are bein made to re-establish 
or lora and ana in the co ntry 
and to create an atmosphere o satis
action in reard to the mainte
nance and proper nctionin o or 
ooloical pars I old lie to 
no the inancial allocation made 
or this prpose and the steps taen 
by the Minister reardin this matter 

RAO BIRENDRA SIN H- A 
ne scheme has been sanctioned or 
the sixth plan and Rs 0 lahs have 
been provided or assistance to oos 
in the co ntry. Ot o that, Rs 10 
lahs have been provided drin 
the crrent year.

Implementation o H DCO 
Schemes

414. SHRI S. B. SINDAL ill 
the Minister o ORK< AND 
HO SIN  be pleased to lay a 
statement shoin the n mber and 
names o to ns and States here 
H DCO sanctioned  schemes are 
nder implementation

THE DEP T MINISTER IN 
THE MINISTR O ORKS AND 
HO SIN  (SHRI MOHAMMAD 
SMAN ARI ) A statement is 
laid on the table o the Sabha.
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State m at

As on 31--191, the loan, assistance by H DCO cov-ers 3  to ns in ir 
States and 4 nion Territories.

Th( State nion Territoiy-ise List oTo-ns is as nder

Stateise ^̂ mher and Xames oj To n here H DCO Sanctioned Schemes arc nder
Implemeitalion

States No. o To ns 
co\̂ered

Names o To ns

Andlira Pradesh 0 Vishaapatiiani, Hyd<n-abad,  aranal, 
ntr, Manalairi, Karimnaar, Nel- 

lore, Vijayavvada, Sryapet, Thit pati, 
Adilah, ddapali, Pal ancha, Kai- 
nada, Sanajcdd), Nianiabad, Ram- 
chandraprani,  Bhadrachalam,  Sri- 
Ica lam, Nalanda, oda\Ti, Onole,, 
iddalr, Rajanmndri, Samalota, T ni, 
Anilapram, Anaapalle, Mandapeta, 
Pithaprain, Tadipatri, hecprpal- 
lee, Vin enda, oda al, Peddapram, 
Pena, Narasaroapct, hallapalli, Dhar- 
mavaram,   Marapr, Mehbbabad,
Narasannapet, Armr, Bans ada, Bed- 
dapa y, Raycrdr,  Kadivi.  Palasa, 
Viianaram, hittor, ntaal. Elr, 
Pid rala, Anantpr, dr, Amadala- 
valasa, Sirisilla, Macherla, Kahanaar, 
Kollapr, ahirabad,  Rama ndam,
Chiala, Krnl, arivddi, oioet, Che- 
vella, Vetapaleni, Pttr, and Tenali.

Assam 19 Dhbri, ahati, Nabari, Baipeta, orhat, 
olahat, No on, oalpara, Tepr, 
Manaldri, Sibsaar, Dibr arh, Karim- 
anj, Hallon Diph, Sihar, Halla- 
andi, Lahimpr and Tins ia.

Bihar 12 aya, Ranchi, amshedpr, Patna, Dhan- 
bad, Sasaram, M aarpr, Bhaalpr, 
Boaro, Motihari, Arrah and hapra.

3 Rajot, Ahmedabad,  Barcda, Nadiad, 
Bhavnaar, Srat, amnaar, Srendra- 
naar, Vapi, Navasari, Anlesh ar, Kallo, 
Palempr, Bhj, Amreli, andhidham,
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Kapadwanj, Broach, Nande&ri, Vithal, 
Naroda, Gandhinagar, NagalpUr, Banas- 
khatita, Morvi, Kaira, Rajpipla, Una, 
Chitra, Odhar, Pandesra, Umbergaon, 
Vallabridya Nagar, Billimora, Varaval, 
Junagadh, Umreth, and Mehsana.

Hary'ana 17 Fai'idabad, Panipat, Sonepat, Ambala, 
Karnal, Panchkula, KurukJietra, Gur- 
gaon, Jind, Bhiwani, Rohtak, Hissar, 
Sirsa, Ganaur, Yanumanagar, Khizra- 
bad, and Kaithal.

Himachal Pradesh . 9 Unna, Pontasahib, Simla, DharmsJaala, 
Solan, Palampur, Parŵanoo, Nahan and 
Hamirpur.

Jammu & Kashmir Srinagar, Jarnmu, Udhampur, BaramuJa 
and Sopre.

Karnataka 27 Bangalore, Hubli-Dharvv̂ar, Hassan, Man- 
ĝ re, Mysore, Dandeli, Gulbarga, Bhad- 
rawati, Raichur, Bagalkot, Bijapur, Chick- 
maglur, Tumkur, Kollar, Bidar, Devan- 
gere, Ammadandra, Belgaum, Mandya 
Karwar, Bellary, Shimoga, Sahapura" 
Âiskere, Kushalnagar, Bhatkal and Kodu- 
gandanahalli.

Xerala . 8 Calicut, Trivandrum, Cochin, Trinjakuda, 
Gannore, Mooruathapuzha, Needumn’ 
gad, Kotakayam.

f̂adhya Pradesh 22 Sehore, Chindwara, Gwalior, Indore, 
Bhopal, Jabalpur, Hossangabad, Durg 
Bhilai, Raipur, Satna, RatJam, IJjjain, 
Itarsi, Neemuch, Dewas, Dhar, Rajnand- 
gdan, Balaghat, Narsimpur, Bilaspur, 
Mandsaur and Burhampur.

Maharashtra 17 Bombay, Tarapur, Aurangabad, Nagpur, 
Akola, Poona, Nasik, Pimpri, Nanded, 
Thana, Sholapur, Ahmednanagr, Chand­
rapur, Dombivli, Lathur, Miraj  and 
■ Kolhapur.

Manipur I Imphal.

Orissa . 9 Cuttack, Rourkela, Bhuvaneshwar, Puri, 
Brwhampur, Barbil, Hirajkud, Rayagada, 
and Dhenkinal.
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Pnjab

Rajaathan

Tamilnaci

ttar Pradcal)

i

4

l jcliir, Aniritsar, Mohali, Ldhiana, 
Patiala, Bhatinda, Sanrr and eroe- 
pr.

aipr, Kota, Ajmer, Bans ara, bdhpr, 
Bianer, daipr,  Pali, hnjhn. 
Sa ara, Bhil ara, Bharatpr, Al ar 
hittorarh, Sriananaar and Bndi.

Madras, Madrai, Villapram, Thanjavar, 
ddalore, Dindi l,  Kanclieepram, 

Dharampri, Komarapalayam, Namaal, 
Salem, Tirppr, Thirvanmivoir, Tri- 
chy, Coimbatore, Ariyalr, Sinanallr, 
aminpallavaram, Thirv̂ ellore, Thir- 
vanamalai, Thirlhani, Pollachi, Mettr, 
Thirpattr,  Chidambaram, Vellore, 
Pd ottai, Hosr, Erode, Thirchen- 
ode,  Rajpalayam, Ramnathpram, 
Morai Malai Na ,̂ Naapattanam 
d malapet, Manali rban Modi, Krish 
nairi, Mettpalayam, Palayamottair 
oralyr, Marthr, Arapottai, Vade 
siri, Oddenchetran, Attayampath, r- 
3amiialayam and Rasipram.

haiabad, Aliarh,  Ara, Lcno, 
Allahabad, Kanpr, Varanasi, nnao, 
Bareily, Moradabad, Dehradn, Rai 
Bareily, Rdrapr, Shahjanpr, Kashipr,. 
Hald ani, oralApr, hansi, Modi- 
naar, aiabad, Modipram, Hard ar, 
Siandrabad, Meert, Mathra, Bastr,. 
Sitapr, Prataparh, Saharanpr and 
eroabad.

est Benal Calctta, Asansol, Mathian, Chandraprâ 
Drapr, Kolahat, Bishnpr.

Chandiarh . 

Delhi .

Chandiarh.

Delhi.

oa, Daman and Di oa, Daman  Di.

Pondicherry Pondichaerry.
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SHRI S. B. SIDNAL  Is there 
any ne scheme beore the )vem- 
ment to provide hoses in rral areas 
nder this scheme 

THE MINISTER O STATE 
IN THE MINISTR O HOME 
A AIRS AND DEPARTMENT O 
PARLIAMENTAR   A AIRS 
(SHRI P. VENKATAS BBAIAH) 
The Sxth Pan envisaes a total 
investment o Rs. oa crores by 
H DCO drin 190  ith the 
olloin proportions 

Economically eaer 
sections   ,

Lo income rop

jVIiddle Income rop

Hiher income rop

per cent

30

2

2

20

It has rther been prescrbed that 
0 per cent o the nds earmared 
or economically  eaer sectons
i.e. 1 per cent o the total investment, 
shold be tilised exclsively or 
rral areas.

or the inormation o thchon. 
Member, I m ht say that in rral 
areas, loan admissible nder H DCO 
norms is 0 per cent o the amo nt 
pto a ceilin o Rs.  4000 per 
nit   exclsive o land   cost.
Ths ceilin o Rs. 4000- has,
ho ever bên enhanced to Rs. 
000 in case o hilly reions and 
sno-bond areas.

In the Sixth Plans allocation a 
sbstantial amo nt has been ear
mared or bildin hoses in rral 
areas. So ar 3,2, 1 d ellin nits 
have been sanctioned in rral areas.

SHRI S. B. SIDNAL  Is there 
any scheme ith the )vernment to 
provide hoses or the sl m d ellers 
in the city 

SHRI P. \TNKATAS BBAIAH 
So ar as sl m deiers in il)an areas 
are conccrned, once an alternative 
plot is iven or rehabilitatiii a sl m 
d eller, the H DCO ill provide 
inra-sirctral acilities ith ater 
and electricity. The H DCO ill 
also provide loan assistance to the 
people ho arc Tvin in sl m areas.

SHRIM\TI S SEELA OPA- 
LAN  The amont provided by 
H DCO is Rs. 3000-. In places 
lie Kerala here aes are better 
than in other States, it is diiclt 
or the people there to constrct a 
hose ithin Rs. 3000- In vie 
o this, ill the overnment consider 
raisin the limit lo Rs. 000-

SHRI P. VENKATAS BBAIAĤ 
In the rban areas, loans to dierent 
cateories o people are bein provi
ded. Aainst each cateory e have 
earmared nds that old be 

iven.

Abot the assistance to be iven 
or hosin schemes at varios places,
I may tell the hon. Member that 
nder the economically  eaer 
stionis scheme, all inclsive cost 
ceilin limit is bet een Rs 000- 
and Rs.. 000- lo income ro p 
Rs.  1,000- MI (i) Rs. 2,000- 
Ml (ii) Rs. 42,000- and or hiher 
Income ronp   lah. There is
a raded rate o interest that is to be 
chared. Apart rom this, the State 
overnment can be iven sbsidy or 
bildin hoses nder varios schemes 
that are bein ndertaen by the 
State overnments.

SHRIMATI   S SEELA
OPALAN  I have received a letter 

rom H DCO. It says I

Three ot o or amilies in 
India belon to economically 
eaer sections ith monthly 
amily income not exceedin 
Rs. 30. Another 1 per cent 
have monthly amily income
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bet een R.. 31 to Rs. 00. 
These are the taret income 
rops <iT hich inancin stra
tey is attned. Th( caxiacity 
o these pepple to pay is limited. 
Or calclations sho that an 
ordinary <xonomically eaer 
section amily ccnrit aord a 
home roitin nire than Rs, 
30.O,- i thr cost o this hose 
is to he )ai(l in 20 years at  
per rent ijilerest ratc,

SHRl P. VKNKArAS BBAAH 
I may clarilv the point. IjiLiic rral 
ar<a.s lie crit<Tioii or providin 
loan lor rconr)mically eaer secions 
is a lamily income o not exceedin 
Rs. 3c cTr month. or tlie econo- 
mi cahy eaer sections th - loan old 
be rom Rs. ,000 to ,oo) and the 
rate   interest is  per cnt. So, 
it is not correct to say that it is only 
Rs. 3 oo. It i Rs. 4,000 and the 
interest chared is  jier cent.

SHRI  SONTOSH  MOHAN 
DEV   My experience  abot
H DCO is very sr.d. Becrise o 
varios condition, it is not possible 
or s mll to ns ith a poplation o 
less than one lah to avail o these 
loans by adherin to the conditions. 
In vie o that, ill the overnment 
consider charin less interest or 
loans Ven by H DCO, hich is 
the demand all over the c)titr\ 

SHRI P. VENKATAS BBALAH 
HL DCO and the ovenimenP have 
ot a very ambitios plan or bildin 
boses. The conditions imposed are 
sch hich ill encorae people to 
bild or prchase hoses. O corse, 
e have to ollo certain norms.

State overnments have taen 
advantae o the assistance iven 
by H DCO. The statement laid 
on the Table o the Hose ives 
statistics o the loans tilied by the 
varioiB State overnments. So ar 
as Assam is concerned, the n mber o 
to ns covered is i. The corres

pondin i res or other States are  
Andhra iSaciesh 0, Karnataa 2,

t̂ rat 3, iŝyana 1, B̂̂cichal 

Pradesh 9 and so on. Reaĵlin die 
terms and conditio<is, I .olij ino  ̂
the hon. Member   they ha.ve not 
been objected to by the other State 
overnments. I the hon. Alember 
has ot any other s estions to 
mae, i he indicates them to the 
Ministry they dil l̂e one into.

BSHRI ATAL BIHARI VA
PA EE   There  are  certain
villaes in the contry hich are 
no n as rban villaes, hich are 
sitated in metropolitan cities lie 
Delhi,  hee there are no civic 
amenities. I have six sch villaes 
in my consitency. I old lie to 
no hether any schemes are bein 
considered or implementation or the 
development o sch villaes, hich 
are no n as rban villaes.

SHRI P. VENKATA S BBAIAH 
This estion relates tothe loan ass
rance iven by H DCO, here as 
the hon. Member is reerrin to 
civic amenties to be provided to the 
so-called rban villaes. So, I îl 
not be able to ive a ready ans er to 
his estion. Tiie s estion ill be 
or arded to the Ministry conc-rned.

I,

I

I, 

I  rTrnT̂ r̂ 

T ^

^   

SHRI p. VENKATAS BBAIAH  
Tĥ estion relates to the inancial 
assistance oered by H IK̂ O t 
the varios sjijhen̂es ndertaen by 
the State overnments. The horj.
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Member is reerrin to the incapacity 
o certain State overnments  to 
implement sch schemes. I old 
s est to the hon.  Member to 
address the State overnments to 
have more resorce moblisation or 
exectin sych hosin  schemes. 
henever sch proposals come rom 
the varios  State  vernments, 
H C O ill do everythin in its 
po er to ive sch spport as is 
re ired by the State overnments.
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SHRI P. VENKATAS BBAIAH  
Sir, I appreciate the eelins o the 
hon.  Member ho comes rom 
Rajasthan. Rajasthan is aced this 
year ih droaht as ell as lo3ds and 
he is havin his representative in 
the Ministry also ho comes rom 
Rajasthan, and I am sre that he 
ill certainly tae care o the interests 
o Rajasthan.

Sir, the H D O scheme has 
been sent to Rajasthan to mae a 
detailed srvey o 4he re irement o 
the State and their Report is beore 
the H D O.

Abot aivin o interest, a very 
lo interest i bein chained by 
H D O. As I said, it is only 

perccnt to be repaid in̂oinsta mets. 
It is conined to eaer sections o the 
society and the LI also can come 
in tiiat bracct. or MI it is 1 
years repayment and the interest 
is also \cry mch less, iid I thin 
that this assistance iven by the 
H DCIO ill also le able to meet the 
re irements o Rajasthan, abot 
hich thehon. Momberhas mntion- 
tioned.

SHRT R. P. ADAV   Mr.
Depty-Speaer, Sir, may I no 
rom the hon. IMinister the l)asis or 
selectin a place or this hosin 
scheme, hether it is bac ardness 
or paplation or district. I yo o 
thro h the statement o the Minister 
yo ill ind tht onht i places havĉ 
been sected thro li ot Bihar. o 
no that this is one o the most 
bac ard States  in or contry. 
i the Minister state hether he 
ill tae more districts o Bihar 
nder this 

SHRT p. \TAKATAS BBAIAH  
Sir, the criterion is ixed by tlie State 
overnments  concerned. I aree 
ith the hon.  Member that tlie 
perormance o tb.e overnment o 
Bihar is not as enthsiastic as it 
shold be tho h the Ministry is 
presently headed by a person rom 
Bihar. The proposals rom Bihar 
are only 12. So, the State overnment 
mst be persaded to send some more 
proposals. The criterion has already 
been ixed. There are  Hosin 
Boards, and varios other instittions 
there and VIPs are also there and they 
shold tae care o these proposals. 
{Interrptions). I am only re esHn 
the Bihar overnment to tae advan
tae o these persons here and tae 
the maxim m help.

{Intrrptiom)

MR. DEP T-SPEAKER  I
am comin to this side. This is 
a very important estion. Hosin is 
very importent, as e say ood 
shelter and cloth.
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SHRl BUUPATNAIK Mr. Dcpuiy 
Speaker, Sir, wb-'rcns I am h*'ar- 
irncd by thr hon. Minister’s con- 
ccrn for ihc backward States, low- 
incomc group* cic , m.iy I know 
from the Govemmcni wh< th(.-r they 
rccollcct the promises given by the 
Ontru)  Covcrniiv nt and  Siute 
GovrrnmcntH togcdicr to rrconsii'uct 

low-inconir gion|'> horsLS in 
or homes in the rural .irc.ts lik'- 
the consiiuiencics of J.jg.iinsiugpur, 

and so on  which  wrrr 
fliHidtd during Iasi y«.ar In Orissa
I§ the fiov'crruntni of Ind a aware 
ihai after those promises arc made 
like scrveral promises mad<- by thr 
Government, noi one of th-: huts 
have been rebuilt in th spjce of
one year? If »o, \Ahai ar< ilir reus-
onu?

SIIRI l» V'l’.NK.VrASUllHAIAH :
1 liavc already explained to tlic h(»n.
, Hoijsr that tlirsr ar»* thesr.iirni''s that 
arc to l̂escnt by theOriisa (ifiverti- 
nieni. If.iny sin h |)i(»mi':e has been 
nvulc-w the lii»n. Member has pointed 
out, I will ccrtainly j>.tsstin the 
mctitihat hiis been niadrr, [ .im siirr 
llic  Orissa Cjovcrnninit w'ill take 
rare of such rtt licmrs and prov’ide 
rrhal)ililafion facility to all these 
{jToplc ŵho are en'crlcfl b\ fl(K>d’t
and I am stirr thr Orissa (Jovrm- 
ment is cajiablr cf taking action.

SHRI BIJU PA IWA IK :  T he
Orissa Governn'ciii  pn n\ised a 
loan of Rs. 40 crorrs.  How niucli 
have you  ‘̂nd how  many
homes have been r<*nstrin trti ?

SHRT P. VENKAr.\SUBli\TAH :
I have said that thr Gijvernmen 
would have to sent schenir for af)f)- 
rtjval of loan assistanre b\- HUIX̂ O. 
There is no quesijon of.

SHRI BIJL PA'l’NAlK  I.oan 
for reconî truer ion of houses. Thr 
hon. Minister h.ts not pointed out 
anything in this  reirard. Please 
ask him to explain.

SHRI P. VENKATASUBBATAH:
I will tell you. (Inftrrufi/w'is).

f̂R. DEPUTV'-SPEAKER : Rv
40 cT>orrs W'cn* rrcf*mmf mlH bv th'* 
C>»vemment.

 ̂inUrrup/wnj).

SHRT P. VENKATASUBBATAH
Plea'r liave pjitienee.  Tlierr was 
rnt̂o talk.  T have not l>rm able 
t(» bear and Deputy  Sf>êkcT wa'? 
trying to. . (Inlrmipiions)

Orissa :

Numlnrr of schcmes  40

N»iml)cr of .«;hemes

completed 9

Numl>er of  rJiics

covered  .  . 9

Prr'ject cobL  • « Ri. 24.14

cmres.

Loaivs sanctioned 18

Amount released .  Rs. 7.74

Repayment received  Rs. 2. 11

Buildings sanctionctl 

residential and non-

residential ,  •  *950

Plots given  .  .  792

These are the schemes that have 
been forwarded by the Government 
cf Orissa. Detailed  account of 
action taken by HUDCO ha.s been 
given (Interruptions).

SHRI BIJU PATNAIK : I have 
asked him specifically [Interruptions) 
flood affected areas. That he has 
not said. {Interruptions).

\fR. DEPLn:T SPEAKER : No. 

No. R 4*5

^Wheat Quota to Karnataka

♦4f5. SHRT K. L.\KKAPPA : 
Will the Minister of AGRICUL­
TURE be pleased to slate:

(a)  whether the food situation in 
Karnataka State is alarming;




